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Title: Further discussion on resolution regarding setting up of a Central University in Motihari District of Bihar moved by Shri
Om Prakash Yadav on the 18t May, 2012 (Resolution Negatived).

MR. CHAIRMAN: Now, the House will take up further discussion on the resolution moved by Shri Om Prakash Yadav. Shri
Arjun Ram Meghwal.
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MR. CHAIRMAN: One bird in the hand is better than two in the bush.
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DR. PRASANNA KUMAR PATASANI (BHUBANESWAR): Mr. Chairman, Sir, I am grateful to you that you have allowed me to
participate in this august Bill relating to universities. ciftvar Stai Afora¥ict ordt 8, 3 Isw 3 3mu Aforal¥ct Yretle ot w2 33 3 For
example, Odisha needs 30 universities according to UGC norms but presently, we have only 15 universities. I am grateful to
the Government on one point. After repeated requests by our Chief Minister, Shri Naveen Patnaik to the Central Minister -
and I myself also participated in the august debate to sanction one Central University - you have sanctioned it. You did it
and it has already started functioning in the tribal areas of Koraput according to my demand. But according to the
population, we need another Central University immediately in my constituency which is the capital of Odisha. Odisha has
four crores of population and there are backward districts like KBK and people there are living below poverty line. Though
we have been trying for it, crossing all barriers, presently, one Dr. Achyuta Samanta, the founder father of KISS is doing
great service. In this august campus, hon. Prime Minister, hon. President and Vice President and most of the Cabinet
Ministers had participated in many conferences. Recently, we heard that in the Science Congress in our country, not only
the Prime Minister participated and but also other educationists of the world were there. So, our Government is protecting
and promoting Dr. Achyuta Samanta. Our State Government and Central Government are cooperating with him. So, in a
private sector, when a person who is the youngest Chancellor by age could do such ventures, why cannot the Government
do it? You may find that even the Government is not able to feed 16,000 adivasis who are downtrodden and proletariat,
whereas he is not only feeding and sheltering them but also providing finance to them. 361 dices & e @2, zar! & e, usstor
& fere drones § 28 3) The Government has failed to provide shelter to the 16,000 downtrodden advasis whereas the great Dr.
Achyuta Samanta is regularly feeding, protecting and financing them. So, when people in the private sector could do such
august endeavours and ventures, why not the Government sanction more universities to Odisha? The Government should
also help Dr. Achyuta Samanta.

a1 3 Aferalict wetror or St et smuel Ut fpen ) I agree that there should be another university in Bihar but at the same time,
it should be there in Odisha and Jharkhand also. So, let us promote universities and let us promote education.

"Iy wellelvel, Si¥wel Sarelh fard fordg" The knowledge is structured in the consciousness. Within that state of
consciousness the impulse of creative intelligence may reside, where thinking is transcendented and mind may come in
contact with pure thought. The university may lead towards that purity, the clarity, the chastity, that knowledge which is
infinity and unbounded. That coherence should be synchronised within us in this august House to promote education.

We unanimously desire there should be more universities not only in Odisha or Bihar but also in other States to promote
education.

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI D. PURANDESWARI): Mr.
Chairman, thank you. At the onset I would like to thank my hon. colleagues, 17 in number, who have participated very
productively in the discussion that has been brought forward in the form of a Resolution. Shri Om Prakash Yadav is the
mover of the Resolution. He has been supported by Shri Adhir Ranjan Chowdhury, Shri Hukmadeo Narayan Yadav, Shri
Shailendra Kumar, Shri Vijay Bahadur Singh, Shrimati Meena Singh, Shri Mahabal Mishra, Dr. Bhola Singh, Shri Jagdanand
Singh, Shri Satpal Maharaj, Shrimati Rama Devi, Shri Bwiswmuthiary, Shri Meghwal, Shri Harish Choudhary, Dr. Raghuvansh
Prasad Singh, Shri Ramashankar, and Shri Patasani. So, I would first start with thanking all of them for their very useful
participation in the deliberations that have been happening in the House.

The issue is about establishment of a Central University in the State of Bihar, in Motihari. This has been under discussion
and debate for quite some time. In the garb of discussion, various aspects and facets of the education sector in our country
have been touched upon by the hon. Members. The concerns that have been raised are largely to do with the accessibility
of quality education, the regional disparity that exists in the country, the quality of higher education which has been given



to our children in our country, the faculty shortage and so on. These have been the concerns that have been raised by the
hon. Members in the House.

The three corner stones of the education sector in our country, as my hon. colleagues are well aware, have always been
the accessibility, quality, and equity. We have never lost focus of these three very important areas.

Talking about accessibility, according to the 2001 census, the Gross Enrolment Ratio in our higher educational institutions
was around a little over 12 per cent. But today, according to the statistics available with the Ministry of Human Resource
Development, the Government of India, the Gross Enrolment Ratio has increased to close to 18 per cent. So, we did
improve from 2001 till date when it comes to the Gross Enrolment Ratio.

I am sure my hon. colleagues will admit and appreciate that this is due to the various interventions which the
Government of India has actually undertaken. If you look at the Eleventh Plan period which started in 2007 and ends with
2012, our allocation for education has been increased enormously. Rightly the Eleventh Plan period has always been
referred to as the 'Education Plan' because the allocation for education in the Eleventh Plan period is around 19 per cent of
the Gross Budgetary Support. I am sure never in the history of education in our country has such high allocation been set
aside. So, this definitely speaks of the commitment of the UPA Government to ensure that quality education is provided to
every child, probably residing in the remotest areas of the country or even belonging to the most disadvantaged areas of
the country. We stand committed to ensuring that we provide quality education to every child in our country. Hon. Members
have spoken about the various aspects as I had mentioned earlier.

The most important aspect is the regional disparity. We know for sure that some regions in our country have a high
number of institutions which actually improves the accessibility to quality education for our children. Some regions in our
country do not have the number of institutions required to actually cater to the children living in those areas. Particularly
Sir, if you look at the North, South and the Southern India, the private sector had stepped in very, very pro-actively very
early. They actually supplemented the efforts of the Government, more particularly in technical education in increasing the
number of institutions so that the children in South India had greater access to higher technical education. The private
sector was definitely a little delayed in stepping into supplement the efforts of the Government. So, this definitely brought
in a lot of a regional disparity. Also when we look at the establishment of the Central Universities in our country, it was
noticed that there was a regional disparity and not that every State had a Central University. So, with the commencement

of the 11th Plan period, the decision was consciously taken that 30 Central Universities would be established in the country;
16 Central Universities would be established in such States which did not have the Central University.

Sir, I am sure, everybody will agree with me that Central Universities are established in States so that these would actually
be pace-setters for universities within the area. It has been widely acknowledged that quality education in the Central
Universities is definitely superior and, therefore, these Central Universities are expected to be the examples for State
Universities to follow and to emulate. So, it was a conscious decision that every State that did not have a Central University
would have a Central University. It was under that context that Bihar was also identified as one of the States which would
definitely need to have a Central University.

Sir, the quality of education has also been a great concern for all of us, even as we, the policy makers, and I am sure for
the hon. Members of the Parliament as well. Quality definitely was and remains to be a great concern for all of us.

Sir, there was one hon. Member who spoke of the Mandatory Accreditation Bill. The reason for actually bringing in the
Mandatory Accreditation Bill is to ensure that institutions in our country are accredited. Today, when we look at the number
of universities and institutions that we have in our country, we have a little over 600 universities and 31,000 plus
institutions in our country. But when we look at the accreditation aspect of it; a very few around, 200 plus universities have
been accredited and a meagre 6,000 plus institutions have been accredited. The reason why we have been emphasising on
mandatory accreditation is to ensure that the required infrastructure is in place which is essential to impart quality
education to our children and also to ensure that the programmes that are being given to our children are accredited and
qualitative programmes are actually given to our children, so that they would have better prospects in their future lives. So,
I hope the hon. House actually would support us in the endeavour that we are doing and would appreciate while we are
bringing in the Mandatory Accreditation Bill and support us in our endeavour. I am sure we will be able to ensure that the
quality education is given to every child in our country.

Sir, there are two streams of universities which are established in our country. One steam of universities that are
established through legislation passed in the Parliament. They would be the Central Universities and the State Universities
are such Universities which are established through a State Legislature.

Sir, there have been concerns raised by some hon. Members that the State Universities have not been receiving the right



kind of support which is essential to ensure that their infrastructure is in place and they would impart quality education
through the infrastructure. We have always dreamt of setting aside six per cent of our GDP as public allocation to the
education sector in our country. This has remained the dream until date because today, the allocations that we have made
for education is close to 3.8 per cent. When we talk of public expenditure and we talk of six per cent of the GDP as an
allocation for education, we must not forget that public expenditure would include expenditure not only by the Government
of India but also by the State Governments as well. When we see that the Government of India has been consciously
increasing its own allocations for education, we would only pray and appeal that the State Governments as well support the
State Universities that they have established through the State Legislations. If it is done, they would be in a position to
impart quality education to the children belonging to those very States and thereby ensuring that we have productive
partners in India's growth and development. Therefore, it is very important that the State Governments must realise and
increase their own allocations for their Universities even as we are trying to support the State Institutions and Universities.
Through the UGC, we have always been trying to provide development funds to the Universities and these would be the
Universities which are recognised under Section 12 (b) of the UGC Act which means that the Universities have achieved
certain levels of infrastructure which is very important and essential to avail of the development fund which the UGC tries
to extend to these Universities. But, unfortunately, in the past few months, we have realised that not all the institutions are
able to reach the standards of being able to be recognised as an Institution or University under Section 12 (b). So, this is
mainly because the State Governments have not been able to support their own State Universities. It is, I think, @ matter of
grave concern for all of us and I feel the State Governments would definitely need to look into this aspect.

Speaking of the Central Universities, there is always this debate as to why the Central Universities are not actually
established in areas which are very backward, which, probably do not have connectivity and so on. This has been one of the
allegations against the Ministry of Human Resource Development, Government of India that we have been ignoring such
areas. Let me apprise this august House that we did establish Universities in very backward areas, more particularly in
Koraput which is a very backward area, naxal-affected area. Our intention is in case the Central University is established in
such an areas, then, definitely it would lead to the development of the area around it. But, unfortunately, our own
experience has proven otherwise. It has not been as encouraging as we expected it to be. When we look at the vacancies
in posts — Dr. Pattasani has just mentioned the vacancies that lie in the faculty - like in the Universities, we are very much
disappointed. We have the Central University of Odisha, etc....(Interruptions) There are the Universities established in the
backward areas in Kerala, Tamil Nadu and Odisha. When you look at Kerala, there is a 94.29 percent faculty vacancy that
exists in Kerala where we have established a Central University in a backward area. When we look at Odisha, it has about
90 per cent faculty shortage in the Central University in Odisha. Similarly, in Tamil Nadu, we have a 92.14 per cent faculty
shortage. So, in all these three Universities which have been established in the backward areas, there is faculty vacancy.
This only implies that the faculty is not very much willing to go to these backward areas because the social infrastructure
which is very essential and required for their family is not available there.

MR. CHAIRMAN: Madam, have you gone through the solution of this problem why the faculty is not going there?

SHRIMATI D. PURANDESWARI: That is the reason why we have always insisted that the Central Universities must not be in very
backward areas but at least close to the urban conglomerates so that they would have access to all the social infrastructure that is
required.

off arslot 2191 drararet: stolel SACIA DI DA G DI 312 ARG I DA DII?

SHRIMATI D. PURANDESWARI: Under the Government of India, there are various other programmes and interventions that
we are making to actually address this problem. I am sure, the hon. Members are aware of the 374 backward districts
where we intend to establish model colleges which would actually make education accessible to the children. So, the
Central University is not the only intervention that we are doing but there are very many other interventions that we are
doing. For example, in the school education area, we have model schools where we are looking at the educationally
backward blocks for the 374 colleges. So, these are the various interventions that we are making.

May I also take this opportunity to reiterate the increase in the gross enrollment ratio in higher education? I think we
proudly feel this because of the pro-active intervention that the Ministry of Human Resource Development has been doing
in the area of ensuring that education is made accessible to the children.

Before I come to Motihari, I think I should address the question raised by Dr. Raghuvansh Prasad Singh when he spoke of
the Patna University. At the commencement of the Eleventh Plan Period, the Ministry of Human Resource Development had
written to various State Governments to give us or avail of the land for the establishment of Central Universities.

At the commencement of the 11th Plan period, a letter was also written to the Government of Bihar. But, unfortunately, the
Government of Bihar never brought forward the proposal of converting the Patna University to a Central University. So, that



was the reason why we thought that we would establish a Central University and the State Government felt that Motihari,
of course, would be the right place to establish the Central University.

Sir, there were also questions raised as to whether the Central Universities are actually set up according to the population
of the States. If we look at Bihar, approximately the population of Bihar is 10,38,04,637 and when you look at two Central
Universities, then the population ratio to a university is around 5.10 crore per university. There are States which are in a
worse situation than Bihar. For example, if you look at Tamil Nadu, they have a population of 7.21 crore plus there and you

have only one Central University there which means that one Central University has to cater to the needs of about 7 crore
population.

So, it is not as if we are neglecting the States. But the resources that are required to establish a Central University is very
large. I am sure my colleagues will agree with me that to establish one Central University we would require hundreds of
crores of rupees and, therefore, probably the Central Government may not be in a position to establish a Central University
in every State, in every backward area. However, our endeavour has always been to address the regional imbalance that

exists and that is the reason why the Central Universities that were proposed in the 11th Plan period were though of being
established in such States which did not have Central Universities so that it would make accessibility of higher education to
children a lot more easier there.

Sir, I would now come to the reasons as to why not Motihari earlier and why Motihari now. Initially, when we intended to

establish a Central University in Bihar and when we had written to the Government of Bihar, we did receive a reply from
them suggesting that Motihari would be the right place to establish a Central University. But when the Committee went and
inspected the site that was provided to the Government of India to establish a Central University, it was found to be water-
logged, low lying and away from the National Highway which is why the Committee first turned down the request of
establishing the Central University at the site that was actually provided to us initially.

MR. CHAIRMAN: Madam, I would like to know whether the mandate was to seek the opinion of the State Government or
everything would be finalized by the Committee.

SHRIMATI D. PURANDESWARI: Sir, when the Committee goes to inspect the site, a representative of the State
Government is also there in the Committee.

MR. CHAIRMAN: Then, what is the value of the opinion given by the State Government? Suppose the Committee rejects, then
what is the use of taking the opinion of the State Government?

SHRIMATI D. PURANDESWARI: Sir, we write back to the State Government and tell them that this site is not convenient
due to these reasons and, therefore, show us an alternate site which is how actually in Motihari the second site was shown
to us. This site may not be about 500 acres as the earlier site was. It is about 300 acres. But it is on the National Highway
and that makes accessibility a lot more easier. As far as the social infrastructure is concerned, there is a DAV School which
is affiliated to the CBSE syllabus which is very close by and similarly it is also very well located on the National Highway as I
had mentioned, whereas the earlier site was slightly away from the National Highway and was water-logged. So, that was
the reason why it was rejected. Then, the Committee went back and, after having inspected the site once again, found it to
be conducive for the establishment of a Central University. So, we have now narrowed down on the site that has been
proposed to us at Motihari itself.

Sir, earlier on, during the course of the deliberation, one of the hon. Members said that this should not be Gyan Bhoomi
which is Gaya versus Karma Bhoomi which is Motihari. It is not Gyan Bhoomi versus Karma Bhoomi, but it is both Gyan
Bhoomi and Karma Bhoomi which is very important to us and that is the reason why there will be two Central Universities
in Bihar.

So, Sir, I would request the hon. Member to withdraw his resolution.
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MR. CHAIRMAN: Hon. Members, since the mover of this resolution, Shri Om Prakash Yaday, is not present in the House,

the resolution moved by him has to be put to the vote of the House.

The question is:

"Having regard to the growing need for higher education in the State of Bihar, this House urges upon the
Government to set up a Central University in the Motihari District of the State of Bihar, which has also been



the 'Karmabhoomi' of Mahatma Gandhi, the Father of our Nation."

The motion was negatived.



